% {
\’} |

TR.(11)284/87,

DATE : 7 A Fele 9g0
Writ Petition No,.,2633/1983 filed in the
Bombay High Court, Nagpur Bench has been ‘ransferred

to this Tribunel and it is numberod as Tr,(N)284/87,

The matter was admitted by the High Court.
Reply of the fRespondents No.1 and 2 ad® on record.

Replwof trne Resooncdents Ho,3 to 5 are not on record,

Issue noticee to Respondents No,3 to 5 to
file their reply if they so cdesire on or before

4=4-1390,

Fix the matter for -ppearance, directions

anc reply of the Kespondents Ho.3 to 5 before the

Tribunzal on 4th April, 1930.
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